
•" IN TriS ocNTim" ADA'lINlSTRAn>/j£ TRffiUN.;U.

PriINC$pAL .3HNCH

0 .A. No, 1800/1989

New ftl'ni, dated the loth /^ril, 1994.

Hon'ble Sh .B ,N .Ehoundiy al, temtfi

Hon'ble Sh. B.S, Hegde'j Metnber(Judicial)
•>.

i>hri Ganesh Rgm
S/o Shri
R/0 Type-Ill permanent
Staff Colony, Badarpur,
NewDalhi-44

(None for the applicant)

I

Ve rsu s

pile ant

1. Union of India, Sac re tary,Mini stry of
" education, Gantral Sec tt.,Ne v; i^elhi

2. Oslhi rtdran .through Chie f Secretary,
Delhi /dmn .Old .See tt .Mipur Road,
D.elhi

3. i3irector ox Education, i-^elhi education,
•l recto rate, Old .Sect t .,ne Ihi

4 . Dep uty Di re c to r 0 f ^ due atio n, Te chnic al
and Science Branch, Link I'bad,Nj/Uelhi

5. Mministrative Offic er,t stt .Branch
D..i re c to r ate of due atio n, 01 d. Sec tt., De1hi

.... i-fe sp on cfe n t s

(By i^vocate Mrs.Avnish .'^lavvat )

ORQ~R(QrlAL)

(Hon' ble Shri _B ,N .Dhoundiyal, Membe r(A)) •

This application has bsen filed by Shri Ganesh

Ran .v;ho is yprkinq as Museum Assistant in the Science Gentffi cum

Central Vibrkshop No .H, Vasant Vihar. He is aggrieved that he

has been 6?n\iJUiy - promotion to the post of Carpenter

M



thoujh fully qualified and there are vacancies uhich are

going to be filled by the recruitment of otherside ignoring

the applicent vho was in te rvi.-.; ViSd on 18.10.1988. He prays

for 3 direction to the respondents to confirm him as

c arpe n te r- c um-mist ry•. •

2. . This case was fixed in the fir^t 10 cases v\i th a

note to the counsel that 10 cases are posted peremptorily-

for final hearing. This case has dean called out t^Vvice,

none is present on behalf of the spplic ant. '.fe the re fo ra ^

proceed to dispose it of on the basis of the pleadings and

the submissions made by the learned counsel for the re soonr^nts,

•
3. It'is ao.mitted "th at the applic ant is qualified

as carpenter and that he v.-as called for in te rvie .
s ^

HovPver, he failed in the selection. The learned counsel for

the respondents dr^^vvour attention to the Pacsuitment riules.

for the post of carpenter notified on 12. i0.72(Ann l)

Gnly mechanics in the pay scale of 730.-940 v.ith 2, years of

service a.re eligible for promotion. Since the ajoplic ant does

^ not fall in this category^, he isnot eligiijle for promotion for
'Ahich 33^-/0 of the posts are reserved. 66.2/o of the posts are

filled up by i^irect Pecruitment and the applicant failed "to

be selected in this quot-a'"-, — •

4. In view of the aforesaid consideration, it is clear

a

that the applicant cannot claim- as/matter of right

i



<

L •
promotion to the post of G-arpenter. He- . . .

hov^^-/ar be considered for Qirect recruitment cs and

v.hsn vac-ancies arise in accordance uith rules. The 0.-.\

is disposed of <\ith these directions.

No CO sts .

(6 /S , He gde )

Mem be r jJ )

,'L . J-A-?/'—^
(B .N . >.oundiyai )

Memb2r(-rt)
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